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Mr. S.K. Chettri,, Government 
Advocate.  
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                                           ............ 

 

 

 The learned counsel for the petitioner desires to withdraw the 

present C.R.P. No 03 of 2024. Permitted. The C.R.P. No. 03 of 2024 

stands disposed as withdrawn. 

 

 

    Judge 
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